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Sir,

Memo No. HC.VIT-58/2OO1/
Copy to:

THE GAU HATI H IGH COURT AT GUWAHATI
(HrGH couRT oF AssAM, NAGALAND, MrzoRAM AND ARUNACHAL PRADESH)

No. Hc.vlr-s8/2oott ? Q e{ t A

Smti. layashree Bora

loint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Shri Dipak Thakuria,
District & Sessions ludge,
Barpeta. 1t

Dated Guwahatr the \a September,2024

Station leave permission.

Your lctter No. D)Bl)724 (E) dtd. 13.09.2024.

With reference to the above, I am directed to inform you that your prayer for
station reave permission from the evening of r4,og.2024 tifl the morning of
17.o9.2024, has bccn granted. The ncxt senior most ludiciar officer avairabre at the station
would remarn in charge of your Court and OIfice durrng your absence.

Yours faithfully,

sd l-
JT. REGISTRAR (vIGItA N E)

-l rn"project Manager, Gauhati High Court

qq2( /A, dated )\7-n1-21

JT. REGISTRAR (VIGItAN E)


